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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BEMNCH:

HYDERABAD
0.A.N0,990 OF 1999, DATE OF ORDER:6-.10-1999,
Between:
Chanda WNara Hari. «eeoApplicant
and

1. The Chief Post Master General,
A.P,Circle, Hyderabad-500 001.

2. The Superintendent of Post Offices,
Hanamkonda Division, Hanmakonda,
Warangal District, . ««..Regpondents

COUNSEL FOR THE APPLICANT :: Mr.M.Rajasekhar Rao
COUNSEL FCR THE RESPCNDENTS:: Mr.B.Narasimha Sharma

COEAM :
THE HCON'BLE SRI JUSTICE D.H.NASIR, VICE CHAIRMAN

t ORDER :
ORAL ORDER{PER HON'BLE SRI JUSTICE D.H,.NASIR,VICE CHAIRMAN)

Heard thelearned Standing Counsel Mr.Jacob for Mr.

B.Narasimha Sharma for the Respondents., Applicant not

represented.

2. Even on an earlier occasion i.e., 1-10-=1999, when
the matter came up for hearing, the applicant was not
represented and therefore a direction was given that the
matter be posted today ie., 6-10-1999 for dismissal.

However, even today the applicant not represented. |

3. Hence, the OA is dismisséd for default. No costs.

-

Foe e

{ D.H,NASIR )
VICE CHAIRMAN

DATED: this the 64h davy of October, 1999
Dictated in the Open Court ﬂmﬂ
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